$
| TEM NO 12 COURT NO. 5 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IANo. 7 &8 in
Petition(s) for Special Leave to Appeal (Civil) No(s).23530/2004

(From the judgenent and order dated 06/07/2004 in SCA No.235/1980 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW

RAM DEI & ORS. Petitioner(s)
VERSUS
RAM PRASAD MAURYA & ANR. Respondent ( s)
(Wth appln(s) for c/delay in filing substitution appln.,bringing on record
the LRs. of deceased respondent and office report)
Date: 15/04/2013 These applications were called on for hearing today.
CORAM :
HON BLE MR JUSTI CE J. CHELAMESWAR
(I'n Chanbers)

For Petitioner(s)
M. Rameshwar Prasad Goyal , Adv. (Not present)

For Respondent (s) M. Pradeep M sra, Adv. (Not present)

UPON hearing counsel the Court made the follow ng
ORDER

None appears. List after four weeks.

( NAVEEN KUMAR) (S.S. R KRI SHNA)
COURT MASTER COURT MASTER



